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Il HATAT
(gféror yd wew Yea))
1L

faemaYR, 19 S, 2026
Yoid AfSfra9 1989 @) &IRT 20 § & dgd IAfSrga-T

FT.3M. 3364(37).— D=1 TRER A, Xol IIfAFIH, 1989 (1989 HT 24) (R 9 Twarq (31) Sad

AMAFTIH el AT §) B URT & ST 9RA & SIS, JFERY, 91 11, T 3 IuEs (1) F FabIiRrd
ART WRER & Nl AAGTT 1 SMERGAT HHid 2097 ARG 02 WE 2026 (W SHH sH& Ueamd Iad
SHTARLT BB AT &) ERI Sl ARG & Sudg Jggdl d fafifde & &1, iy Yo aRarer afaror
d W NAd & A SIRGTSRRATG, IRAG—ATdT, AI—aaqR, fear—fdemayr,  frear—gH,
FEPET—TTR |, ATIR—ISRIS—FIR, IAR—a@e, g — IRGAr @& 7 § @ 1X25KV
e RIReH DI 3000 MT SAIMET T&g B GRT B & folg 2X25KV Tl WIS aell H WIS B
Tg AN, BTG, HEIe g H 1GT & {7y 1S R & U AR B "o Bl off, AR
Ia STAFTIH B gRT 2086 B SU GRT (4) & ST 20% SO B AR o FHER U5 T4

FeA(lRaT), g (RE), Heo witha (Sferen) e 17.05.2026 # UHIRG fdar a1 o, iR

4647 GI/2026 (1)
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fFrafRa wwmEft 4 sig smufa w2 g3 off sk S i @ aRT 20 9 & dgd weH
ARSI §RT YHIOT &I FRIGIOT fHAT 7T 3R I AW P gRT 208 BT U GRI(1) B ATERT
# e SMAIBHRY 1 T RUIE ST TRBR BT U DR T 8, 3M: 3 g WRHR Fe ATBRT 4
Sad R Ul M WX 3iR el AfRAFTIH, 1989 H &RT 208 BT U &RT (1) §RT Uad RGAT BT YART
PR U IS HINOT Rl & b 5099 Sudg g A faffae ¥ galad gaeq & fog sifsia @ e,

IR B & H=<1 WHR Saa JIRIH B &RT 208 & AR § Ig GUM Bl § 9 Srer=ryon @
RIS H Y1 B R 399 Iudg ggdl A faffds 9f @ faee=l ¥ Jad giax d=d ARaR

¥ arcgifae w9 A fAfgd 8 S |
searaa g #1 e Rt §
e — e T — FRAETg
SN, | ¥EEwEE | g | g TEATHT T AT qF | =T | F afora
AR | T £al T HTFA | AR
e TaTTehTr ) '
GIE T @)H. | @) H
(1) (2) (3) (4) (5) (6) (7) (8) 9)
Frorer =T T Krishi | 311 0.061 | 0.061
ST, =i afa Krishi | 317/6 | 0.033 | 0.033
Krishi | 318/4 | 0.052 | 0.052
Wwﬁmm Krishi | 312/1 | 0.012 | 0.012
HETE LIRS ECERE:] Krishi | 312/2 | 0.012 | 0.012
Tfrer, ¥, Krishi | 313/1 | 0.028 | 0.028
”Eﬁla'gﬁ@% Krishi | 313/3 | 0.045 | 0.045
O, SHTIFY,
AT AT T, | kishi | 313/2 | 0.040 | 0.040
y ERERIRIp] AIETS It Ah T
WUO o o
(Te) TRTE | GRTATATe T | fasrsr e, ameady,
TR AT ERLH Krishi | 316 | 0.081 | 0.081
ASTEHAT afd TaaH
faves FAE, IHT
AT, T AT, | (erihi | 317/1 | 0.049 | 0.049
SIREIERIGE G
Krishi | 317/2 | 0.024 | 0.024
Krishi | 340/2 | 0.126 | 0.126
o FAT far
T Krishi | 340/4 | 0.121 | 0.121
Krishi | 341/1 | 0.081 | 0.081
Krishi | 342 | 0.154 | 0.068
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FOTIH, w97 foar Krishi | 317/3 | 0.032 | 0.032
AT, G=ATT afa
STAT Krishi | 318/3 | 0.052 | 0.052

Arerea, ®9erer {441 | Krishi | 317/4 | 0.121 | 0.121
iir

Krishi | 317/5 | 0.053 | 0.053

T T AT Krishi | 318/1 | 0.074 | 0.074

Krishi | 336/2 | 0.219 | 0.121
TEeTe a7 THAH | Krishi | 337 | 0.069 | 0.036

TTST9T FHTE foaT Krishi

T 334/1 | 0.109 | 0.010
EECINCECINCEE] Krishi | 338/2 | 0.231 | 0.125
foar wfgaeTer

Krishi | 339 | 0.219 | 0.219
w7 T | Krishi 341/2 | 0.081 | 0.081

Taaw AT T,
et Ry rrerer | Krishi | 343/1 | 0.093 | 0.093

getig, Fhem=s

ﬁ?ﬂéw'?’" Krishi | 343/2 | 0.073 | 0.073
TEHEAY Ofd BT

TATHTIHT [EIH Krishi | 340/1 | 0.134 | 0.134
o fergraTer,

srerEwta ot forgrarer | Krishi | 340/3 | 0.089 | 0.089

2.568 | 2.146
Total

[FT. &. UG /sfeadt /gel /2x25 BAl3Nuas /9 31 /20 E / 2256]
qfad WeArR, &I YIS 3fdRI / fHior

MINISTRY OF RAILWAYS
(South East Central Railway)
NOTIFICATION
Bilaspur, the 19th June, 2026
NOTIFICATION UNDER SECTION 20 E of THE RAILWAY ACT 1989

S.0. 3364(E).— Whereas by the notification of the Government of India, In the Ministry of Railways (Railway
Board) number 2097 dated the 17 May 2026 published in the Gazzette of India (Extra-Ordinary) Part-1I section 3 sub
section (ii) , hereinafter referred to as the said notification) under subsection (1) of 20A of the railway act,1989 (24 of
1989) (hereinafter referred to as the said Act),the central Government declared its intention to acquire the land specified
in the schedule annexed to the said notification for execution of Special Railway Project, namely for Up-gradation of
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existing 1x25KV Traction System to 2x25KV OHE with AT feeder arrangement between Jharsugda-Raigarh, Raigarh-
Champa, Champa-Bilaspur, Tilda-Bilaspur, Tilda-Durg, Mundikota-Nagpur, Bilaspur-Pendra Road-Anuppur, Raipur-
Lakholi, Durg- Darekasa sections over SEC Railway to meet 3000MT loading target in the state of Odisha,
Chhattisgarh, Maharashtra over SEC railway. And, whereas the substance of the said notification 20 A was published
as per section 20A sub section (4) in the daily Newspapers Naneen kadam (Hindi), Haribhoomi ( Hindi), Central
Cronicle (English) on 17/05/2026 and whereas, no objection was received within the set time period and disposed
of by the Competent Authority under section 20D of the said Act; and, whereas, in pursuance of subsection (1) of section
20E of the said act, the Competent Authority has submitted his report to the central Government. Now, therefore, upon
receipt of the said report of the Competent Authority, and in exercise of the powers conferred by sub section (1) of the
section 20E of the said act 1989, the central Government hereby declares that the lands specified in the schedule annexed
hereto shall be acquired for the aforesaid purpose; and, further, in pursuance of sub-section (2) of section 20E of the
said Act, the Central Government hereby declares that on publication of this notification in the official Gazette, the land
specified in the schedule annexed hereto shall vest absolutely in the Central Government free from all Encumbrances.

Details of land for which 20(E) is proposed to be issued: -

District — Raigarh State - Chhattisgarh
S.N. SDM Name Name of Total .
(Rev.)/ of Village | Bhumi swami ka naam Nature Khasra | area AcqunTed
Competent | Tepgj] of no. (in Area (in
Authority land Hec) Hec)
&) 2 3 4 (%) Q) Q) ®) (€]

Krishi 311 0.061 0.061
Krishi | 317/6 | 0.033 0.033
Krishi | 318/4 | 0.052 0.052

Kaushal, Rupa pita Jailal,

Panchmati pati Jailal

Nand Kumar pita Mahpat Krishi | 312/1 | 0.012 0.012
Shankar pita Lekhram Krishi | 312/2 | 0.012 0.012
Sahaniram, Kewda, Nankidaee | Krishi | 313/1 | 0.028 0.028
pita Buddhu Krishi | 313/3 | 0.045 0.045
Ganeshram, Umashankar,

Samaru pita Nankiram. Krishi | 313/2 | 0.040 | 0.040

Naunibai pati Nankiram

Vijay kumar, Bhuwaneshwari,

Santoshi pita Paitram, Krishi | 316 |0.081 | 0.081

Tejkumari pati Paitram

1 SDM
(Rev) Virendra kumar, Umesh kumar
Raigarh | Raigarh | Muralipali | Pita Banshilal, Tarabaipati | yini | 317/1 | 0.049 | 0.049
(Distt. - Banshilal
Raigarh),

Krishi | 317/2 | 0.024 0.024
Krishi | 340/2 | 0.126 0.126
Krishi | 340/4 | 0.121 0.121
Krishi | 341/1 | 0.081 0.081
Krishi 342 | 0.154 0.068

Hemkumar pita Sundarlal

Kriparam, Rupa pita Jailal, Krishi | 317/3 | 0.032 0.032
Panchmati pati Jailal Krishi 318/3 | 0.052 0.052
Nilambar, Rooplal pita Krishi | 317/4 | 0.121 0.121
Balmukund Krishi

317/5 | 0.053 0.053

Parasram plta nathuram Krishi 318/1 0.074 0.074
Krishi | 336/2 | 0.219 0.121
Sukhlal pita Radheyshyam Krishi

337 | 0.069 0.036
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District — Raigarh State - Chhattisgarh
S.N. SDM Name Name of Nature Total Acquired
(Rev.)/ of Village | Bhumi swami ka naam Khasra | area quir
Competent | Tepgj] of no. (in Area (in
Authority land Hec) Hec)
©) 2 3) “4) (5) (6) (7 (®) 9

Rajesh kumar pita Prahlad
Krishi | 334/1 | 0.109 | 0.010

Anjana, Vandana, Sanjana pita | Krishi | 338/2 | 0.231 0.125
Modhitlal Krishi 339 | 0219 0219

Manbodh pita Sundarlal Krishi 3412 | 0.081 0.081

Netram pita Ramlal, Taravati Krishi

pati Ramlal 343/1 | 0.093 0.093
Chhatar singh, Kishanchandra | Krishi

pita Hiralal, Padam Kunwar 3432 | 0073 0.073
pati Hiralal

Bhawanishankar Purushottam Krishi | 340/1 | 0.134 0.134

pita Shishupal, Aalekhmati pati | Krishi
Shishupal 340/3 | 0.089 | 0.089

Total |2.568 | 2.146

[F. No. CPM/Ele. /BSP/2x25KV OHE/Land Acquisition/20 E /2256]
MUDIT BHATNAGAR, Chief Administrative Officer/Con.
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